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(d) production of Electrolytic cop
per month-wise from January, 1975 
onwards; and

ie) production of Sulphuric Acid 
and S.S.P. at T.S.P. month-wise from 
January, 1975 onwards in Fertiliser 
plant of Khetri Copper Complex?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): (a) 
to (e). The requisite information is 
given in Annexures I, II & III 
laid on the Table of the House. 
[Placed in Library. See No. LT-783/ 
77].

Pending C.BJ. investigations against 
Khetri Copper Complex Officers

4321. SHRI S. G. MURUGAIYAN: 
Will the Minister of STEEL AND 
MINES be pleased to state*.

(a) number of officers of Khetri 
Copper Complex against whom the 
C.B.I. investigations are pending;

(b) number of officers given incre
ments at Khetri Copper Complex 
pending investigations by C.B.I.;

(c) number of officers punished 
after C.B.I. reports;

(d) number of officers given pro
motions in the years 1974, 1975 and 
1976 at Khetri Copper Complex; and

(e) number of workmen got pro
motions in the years 1974, 1975 and 
1976 at Khetri Copper Complex?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): (a) 
No case is pending investigation in the 
C.B.I., as of today, against any officer 
of Khetri Copper Complex of Hindustan 
Copper Limited.

(b) The Company has given incre
ments to Officers pending investigations 
by C.B.I. as, according to its Rules, an 
increment is not with-held unless a

specific penalty to that effect is imposed 
on an officer.

(c) Four officers of Khetri Copper 
Complex of the Company have already 
been punished on the basis of C.B.I. 
reports received after completion of 
investigations and departmental action 
is in progress aganst another eleven 
officers.

(d) Number of officers of Khetri
Copper Complex, promoted during
1974 to 1976, is as follows:—

1974 26

1975 37

1976 46

(e) Number of workmen of Khetri 
Copper Complex, promoted during 1974 
to 1976, is as follows:—

1974 223

1975 178
1976 181

Ore production in Kolihan Coppei 
Mines

4322. SHRI S. G. MURUGAIYAN: 
Will the Minister of STEEL AND 
MINES be pleased to state:

(a) ore production with average 
grade at Kolihan Copper Mines, 
month-wise, from January, 1975 on
wards;

(b) ore transportation with average 
grade through aerial ropeway, month- 
wise, from January, 1975 onwards; and

(c) ore stockpile at Kolihan Cop
per mines?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): (a) 
and (b). The requisite information in 
respect o f Kolihan Copper Mines is 
given in the attached statement.

(c) 1,08,243 tonnes as on 30.6.1977.
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Statement

Unit : Tonnes

Month Ore
Production

Grade
%Cu.

Transporta
tion by 
Aerial 

Ropeway

Grade
%Cu.

January, 1975 . 20,568 1*20 27,366 1*26

February • 22,521 1-78 23,160 1-76

March . . . . • 24.597 2*08 34,395 1-97

April 27,170 1*71 33,58o 1*53
May 25,239 i - 10 27,578 1*07

June . . . . • 20,445 o*99 25,022 o*95

July . . . . . 22,570 i*i3 19,634 1-25

August 26,069 1*26 20,923 1*20

September . . . . • 20,025 1*98 19,268 1-32

October . . . . 18,606 2 3 9 27,784 1-6

November . 18,548 2*65 16,908 1*84

December . . . . 28,512 2*47 23,043 20*2

January, 1976 25,654 2* 54 17,984 1 * 7i
February 22,134 2-65 33,148 1-95

March . . . . • 30,783 2*62 48,865 1*98

April . . . . 30,845 2*22 51,806 1-75
May 31,216 2 ’ 63 42,936 1*68

June . . . . 32,754 2*38 34,861 1*72

July . . . . 36,657 1*76 32,592 1-37
August 37,807 1*56 45,673 1*43
September . . . . 35,6oo 1-86 50,821 1-49

October . . . . 33,9i8 1*83 37,527 1*53
November . . . . 35,300 I- 18 42,507 1*24

December . . . . • 34,368 9*99 39,609 1*00
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January, 1977 . . . .  40,302 1-05 49>95° i ' i 6

February 39.845 1*22 49*527 i * i 7

M a r c h .........................................  32,740 1*2 1 36,379 1,06

April . L24>889 x9 2*992 1*4 1

May . . 23,801 1 - 3 1  26,915 i* 10

June .......................................... 26,780 i* 14 4159^3 0-98

N ote : Transp rtation of ore by aerial ropeway also includes ore from Chandmari and
Kolihan .stockpiles.

Misuse of S.T.D. Facilities by P&T 
Officers

4323. SHRI SHEO NARAIN: Will the 
Minister of COMMUNICATIONS be 
pleased to state:

(a) whether the Telephones install
ed at P&T Inspection Quarters in the 
metropolitan cities like Delhi/New 
Delhi, Bombay, Calcutta and Madras 
carry S.T.D. facilities also; if so, the 
justification therefor;

(b) whether the holidaying and 
touring officers of the P&T Depart
ment can freely use these phones for 
private purposes also;

(c) whether only book transfer or 
adjustment of the bills only is made; 
and

(d) if so,, what measures have been 
or are being devised to prevent the 
misuse of these phones and whether 
the registers of calls made from these 
phones are checked by any authority 
if so, at what level and if not, the 
reasons therefor?

THE MINISTER OF COMMUNICA
TIONS (SHRI BRIJ LAL VERMA):
(a) In general, telephones installed at 
P&T Inspection Quarters are STD 
barred. The telephones installed in 
the P&T Inspection Quarters under the 
charge of the General Managers of the 
Telephone Districts at Delhi, Bombay 
and Madras are STD barred. The tele

phone installed in the Inspection 
Quarters at Telephone Bhavan, 
Calcutta, will be STD barred as soon 
as special equipment for STD barring 
has been installed in the exchange. 
Information in respect of other P&T 
Inspection Quarters in these towns is 
being collected and will be placed on 
the Table of the House.

(b) These telephones are available 
for use by those using the Inspection 
Quarters.

(c) and (d). These are service tele
phones for local calls no book adjust
ments are made. For trunk calls, bills 
are issued whicli are forwarded to the 
occupants for further processing/pay
ment.

Retired Central Government Officers 
as Advisers/Consultants in H.S.L., 

SAIL etc.

4324. SHRI SHEO NARAIN: Will the 
Minister of STEEL AND MINES be 
pleased to state:

(a) the names of Undertakings 
under his Ministry like the Hindus
tan Steel Ltd., the SAIL, etc. which 
have employed retired Central Gov
ernment Officers as Advisers/Consul
tants in their offices located in New 

. Delhi;
(b) the particulars of such Offi

cers, the posts held by them before




